HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER

No, \ \;\\ \ <7)\ Dated : o [’L i .T,\Q\

x

Consequent upon the recommendations of the Hon'ble Committee for

| High Court Staff and the approval accorded by Hon'ble the Chief Justice

Shii Abdul Rashid Ganai, Gardener, High Court Wing, Srinagar, i=

temporarily promoted as Head Gardener in level — 2 in pay structure
(Rs. 19900-63200).

By order;

(Sanjay bha r)
%ﬁglstrgr Geme}ra)

LAY 3"”\"!\.
’V@\\ ,’(Hb W o lﬂ"“'

C - /i x l
No: = ([‘ “-( / 6o ~— /NG Dated .0 i N \“ STRAE
Copy to:- ‘
1. Prmcipal Secretary to Hon’ble the Chief justice, High Court of J&K, for information of

Her [ 29
2. Registrar (hgllance High Court of J&K, Jammu.
3. Secretary to Hor'ble Mr. Justice
..for information of His Lordship.
4. Registrar Judicial, High Court Wing, Jammu/Srinagar
. _Leritral Project Coordinator, e-Courts, High Court of J&K, Jammu for uploading the
sane on the website,
5. Chief Accounts Officer, High Court Main Wing, jammu
7. Accounts Officer, High Court Wing, Srinagar
..... for information and necessary action
3. Shri Abdul Rashid Ganai, Head Gardener, High Court Wing, Srinagar
....for compliance
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